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 CONSTITUTION
 ,  BILL

 {Amendment  of  article  368)

 (AMENDMENT)

 SHRI  BAPUSAHEB  PARULE-
 KAR  (Ratnagiri):  I  beg  to  move
 for  leave  to  introduce  a  Bill  further
 to  amend  the  Constitution  of  India.

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  further  to  amend  the
 Constitution  of  India.

 The  motion  was  adopted,

 SHRI  BAPUSAHEB  PARULEKER:
 I  introduce  the  Bill.

 GENERAL  CLAUSES
 MENT)  BILL*

 (AMEND-

 (Substitution  of  section  23)

 SHRI  A,  ?.  PATIL  (Kolaba):  I
 beg  to  move  for  leave  to  introduce
 a  Bill  further  to  amend  the  General
 Clauses  Act,  1897.

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  further  to  amend  the
 General  Clauses  Act,  1897.”

 The  motion  was  adopted.

 SHRI  A.  :.  PATIL:  ।  introduce
 the  Bill,

 LAND  ACQUISITION  (AMEND-
 MENT)  BILL*

 (Amendment  of  seetions  17  and  23)

 SHRI  DIGAMBAR  SINGH  (Ma-
 thura):  ।  beg  to  move  for  leave
 to  inttoduce  a  Bill  further  to  amend
 the  Land  Acquisition  Act,  1894.
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 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  further  to  amend  the
 Land  Acquisition  Act,  1894,”

 The  motion  was  adopted,

 SHRI  DIGAMBAR  SINGH:  ।  in-
 troduce  the  Bill,

 ALIGARH  MUSLIM  UNIVERSITY
 (AMENDMENT)  BILL*

 थी  रशीद  मसूद  (सहारनपुर)  :  मैं
 प्रस्ताव  करता  हूं  कि  भ्रर्लगढ़  मुस्लिम
 विश्वविद्यालय  श्रधघिनियम,  1920  का  और
 संशोधन  करने  वाले  विधेयक  को  पुरःस्थापित
 करने  की  अनुमति  दे  जाय े।

 1  (:  १३)  1  Spree  छेके)  द]

 ऊन  ४  Lye  छ  says  तह

 ह  ”.  pa  sto  बद  3  gy  pla

 उ  अजी  ।  dy  पाइ  हरेन  3१३

 (-  3'>

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  leave  be  granted  to  in-
 troduce  a  Bill  further  to  amend
 the  Aligarh  Muslim  University  Act,
 1920.

 The  motion  was  adopted,

 श्री  रशीद  मसूर्र:  मैं  विधेयक  पुर:-

 स्थापित  करता  हूं  ।
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